
,t6qpci<- qsb/bq
Registered No.-768197

qrN RTq"E
{-ilq-{qr&

THEASSAM GAZETTE
qril{r<ct

EXTRAORDINARY
qts+,RfuEntemtfto

PI]BLISMD BY THE AUTHORITY

q( 556 frt13, nffiI<, rzGom zo23,2t qtctrtt, 1945(ts)
No. 556 Dispur, Tuesday, l2th December, 2123,2lst Agrahayana, 1945 (S. E.)

GOVERNMENT OFASSAM
ORDERSBY TIIE GOVERNOR

LEGISLATTVE DEPARTMENT: : : LEGISLATTVE BRANCII

NOTIFICATION

The 12th December, 2023

No. LGL.471202316,- The following Aat of the Assam Legislative Assembly
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publishcd for general information.

ASSAM ACT NO.LXVOF2023
(Received the assent ofthe Governor on 3rd December, 2023)
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Prcarble

Short title, enent
srd
conrEeEmetrt

Repeal and
s.vings

AN

ACT
to rcpeal The Assam Pojib Gaodhi University ofcooperadvo
MaDrgernent Act 2010.

Whercas it is expedient to rcpcal The Assam Rajib Gandhi
Univecity of Coopertive Management Ae! 2010.

- . It isterEb/ enacted in tho Se*'cnty-fourth yearoftte Republic
oflndia as followsr

l. (I) This Act may be calted The Assam Repeahng Aot,
2023.

(2) It shall ade8d to the whole of the sate of Assam.

(3) It shall come isto forse at once.

Assru Ast
No,HVof

mfi

A!!rE Act
No. IOtr of

20I0

(l) The Assam Rajib candhi University of Cooperativc
Management Ac( 2010 shal stand repealed fiom tre
date of mmrnenocment of this Act

(2) Notwihstanding such repeal, of the Aot as mentioned in
suEsection (l) above, asything done cr my astioa taken
under t[is Act o-s refcsle.d, shall bo deemed ro have beern
valldly done, taken or passed uDder the corrcsponding
provisions cfthe Act so repealed.

(3) (i) After the comrrrencem€ot of tris Act all the
prop€rties of Assam Rajib Gandhi University of
Coopertive Msaxgemeat shall be placed in the
Sibsagar Universip situaed at Jaysagar, Sibsagil.

(ii) Atcr thc coEm€ncsnout of this Act all 6o
Offlcqs and StaIf "g"in* the sanctioned posb of
Assart Rejib Gandhi University of Coop€rstive
Managemeflt shsll bc placed and sbsorbcd in the
Sibsagar Univesity for the.remaining term of their
service. i:r thc, q:nner as may bo proyided iD the
Sibsagar University t 6,2U23 r

Provided that the Vicc{hancellor of the
Rajib Genilti. Univorsity of Cccperrtivs
Lfanagprreot full bo appointed as the Advisor of
Higher Eduqation Departncnt, Govenrrnsnt of
Assam for his remaining torm of offig€. Hc lhall
continue to draw the existing pay rnd allowaooes
as admissiblc ds S,e Vice{hanc€tlor of the Rajib
Gandti Universi{ of Cooperative Maragemeot.

GEETANJALI DAS SAIKIA9
Seiretary to the Goverrme,nt ofAssam,

Legislative Deparfr ent, Dispur.
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